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(by Government of India has granted "in principle" approval for setting up of
15 Greenfield airports in the country. The list of airports State-wise includes Mopa in
Goa, Navi Mumbai, Shirdi and Sindhudurg in Maharashtra, Bijapur, Gulbarga, Hasan
and Shimoga in Karnataka, Kannur and Aranmula in Kerala, Durgapur in West Bengal,
Dabra in Madhya Pradesh, Pakyong in Sikkim, Karaikal in Pudducherry and Kushinagar
in Uttar Pradesh.

(¢) The timeline for construction of such airport projects depend upon many
factors such as land acquisition, availability of mandatory regulatory clearances, financial

closure, etc. by the individual operator.
Impact of cut in prices of ATF on air fare

T1718. DR. SANJAY SINH : Will the Minister of CIVIL AVIATION be pleased to
state:

(a) whether Government has made deep cut in the prices of the Aviation Turbine
Fuel (ATF), if so, the details thereof;

(by whether the various aviation companies would reduce their air fares due to

reduction in the prices of ATF, if so, the details thereof; and
(¢) the steps being taken by Government to reduce the air fare?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR
MAHESH SHARMA) : (a) The price of Awviation Turbine Fuel {ATF) varies in the
country from State to State due to variation in Value Added Tax (VAT) etc. The details of
ATF since 01.06.2014 at Delhi 1s as follows:

(T in lakh)
Date Price of ATF in Delhi Decreased/Increased
June 2014 69,747 Increased
July 2014 70,161 Decreased
August 2014 70,044, Decreased
September 2014 69,603 Decreased
October 2014 67.525 Decreased
November 2014 62,537 Decreased
December 2014 59,943 Decreased

TOriginal notice of the question was received in Hindi.
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(¥ in lakh)
Date Price of ATF in Delhi Decreased/Increased
January 2015 52,423 Decreased
February 2015 46,513 Decreased
March 2015 50,363 Increased
April 2015 49337 Decreased

(b)and (¢) No such analysis has been carried out by the Ministry. Under the existing
regulations air fares are not regulated by the Government and airlines are free to fix
reasonable charges/Tee subject to compliance with Rule 135 of Aircraft Rules, 1937.

Civilian use of drones in the country

1719. SHRIMATI RENUKA CHOWDHURY : Will the Minster of CIVIL
AVIATION be pleased to state:

(a) whether Government proposes to allow civilian use of drones in the country;
(b)y 1f so, the details thereof along with the guidelines issued for the purpose; and

(c) whether Government has assessed the safety and security issues involved

before allowing civilian use of drones, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA) : (a) to (¢) As of now, Directorate General of Civil Aviation
has restricted civil use of drones, unmanned aircraft systems (UAS) vide public notice
available in www dgca.nic.in International Civil Aviation Organisation (ICAQ) has not
issued any Standards and Recommended Practices (SARPs) for operation of civil UAS
so far. However, DGCA has mitiated the process of framing operational guidelines for
civil use of UAS.

Development of Jharsuguda Airport in Odisha

1720.SHRI PYARIMOHAN MOHAPATRA : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) the reasons for increase in the estimated cost of development of Tharsuguda
Airport in Odisha; and

(by the details of the scheduled time of starting construction and completing the
same?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA) : (a) There is no increase in the estimated cost of ¥ 174.90
crores for development of Jharsuguda Airport in Odisha.



